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(b) if so, the nature of the discus­
sion the delegation had w ith the 
M inister of Labour and Rehabilitation;

(c) the suggestions pu t forth  by
the delegation for the betterm ent of 
trade unions in the country; and

(d) the extent to which the Indian
trade unions have accepted or are ac­
cepting the suggestions?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHU- 
NATHA REDDY); (a) and (b). A 
delegation of Yugoslav Trade Union 
which visited India recently had made 
a courtesy call on the form er Minis­
te r  of Labour and Rehabili :ation on 
the 5th February, 1973.

(c) and (d). Do not arise.

Survey for Mineral W ealth of Tamil 
Nadu

2516. SHRI K. BALADHANDAYU- 
THAM: Will the M inister of STEEL 
AND MINES be pleased to state:

(a) w hether any detailed survey
has been carried out by Geological 
Survey of India in Tamil Nadu to 
find out the m ineral w ealth of the 
State;

(b) if so. the main features of the
work carried out in this respect; and

(c) the results achieved as a result
of this survey?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRT SUKHDEV PRASAD): (a) Yes, 
Sir.

(b) Prelim inary m ineral investiga­
tions by system atic geological m ap­
ping followed by detailed m ineral in ­
vestigations by large scale mapping, 
geochemical and geophysical prospec­
ting, pitting, trenching and drilling 
have been and are being carried out 
in various parts of Tamil Nadu.

(c) As a result of' surveys: eiittied
out so far, deposits of lignite, irdit 
ore, bauxite, limestone, magnesSteu.. 
copper ore, ilm enite and garnet sands, 
verniicu ite, gold, gypsuni, clays and' 
m olyblenite have been located. Geo­
logical and m ineral maps of Tamil 
Nadu have also been published.

Exploration of Non-Ferrous M etab

2517. SHRI K. BALADHANDAYU- 
THAM: Will the M inister of STEEL 
AND MINES be pleased to state:

(a) w hether progress in regard tc
exploradon and exploitation of non- 
ferrous metals has been slow;

(b) if so, the reasons therefor; and

(c) the steps taken to intensify the
exploration and exploitation of non- 
ferrous metals?

THE DEPUTY MINISTER IN THS: 
MINISTRY OF STEEL AND mNES 
(SHRI SUKHDEV PRASAD): (af
No, Sir. During past decade consi­
derable exploiration work has 
done for proving reserves of non-fer­
rous metais. This is evident from the 
fact th a t the reserves of copper ore 
lead-zinc ore, nickel ore and aJunii- 
nium  ore as estim ated upto 1971, are 
245 million tonn.es, 107 million ton­
nes, 37 million tonnes and 230 millicu* 
tonnes respectively whereas ore re­
serves of copper, lead-zinc, nickel and 
aluminium were only 3 million ton­
nes, 10 million tonnes, nil and 2& 
million tonnes respectivey upto I9i56.

(b) Does not arise.

(c) A technical Committee appoin­
ted b.v Governm ent has, in the report 
recommended th a t the systemafic 
m apping program m e should be exp^ 
dited to the maximum extent possible 
and mapping of the country sh<juld 
be completed by 1985. This has tseee 
accepted by G overnm ent and  progrii!' 
mes are being form ulated by the Geo­
logical Survey of India to intensify 
geolo-ffical manoine and regional jni- 
neral explora ion through recrtdtm aff'
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of add itiona l personnel an d  p ro cu re­
ment of sophisticated  equipm ent 
during the  F ou rth , F ifth  and  S ix th  
Five Y ear P lans. A M ineral E xplo­
ration C orporation  has been set up 
in the public  sector to in tensify  the  
detailed m ineral exp lo ra tion  of the 
couniry. E xp lo ration  fo r non-ferrous 
metals is being given due im portance 
in the program m e for in tensive e x ­
ploration of m inerals.

As regards ex tensive exp lo ita tion  of 
non-ferrous m etals, exp lo ita tion  
in K hetri has already s ta rted  on tria l 
basis. The P ro ject report for exploi­
tation of R akha P hase  II, B ihar is 
under study by  the  H industan  Copper 
Limited. An exp lo ra to ry  m ining 
scheme for A gnigundala copper de­
posit is in progress by H industan  Cop­
per L im ited and  M alan jkhand  copper 
deposits developm ent scheme is under 
consideration. R egard ing  exp lo ra tion  
for lead-zinc in  R a jasth an  and  G u ja­
rat, H industan Zinc Lim ited has ex­
ploratory program m e in E ast and West 
Mochia and in Z aw arm ala area. Dari- 
ba-Rajpura lead-zinc feasib ility  study 
has been nrepared by a foreign 
production of bauxite. An aeria l sur­
vey of non-ferrous belts in R ajasthan , 
Andhra P radesh  and  B ihar, u n d e r 
Operation H ardrook, has also been 
completed.

Industrial Units Exempted from Pro-
vision of E.P.F. Act

2518. SHRI K. BALADHANDAYU; : 
THAM : W ill th e  M inister of LABOUR 
AND REH A BILITA TIO N  be pleased 
to  sta te : •

(a) w h e th e r any  in d u s tr ia l u n its
have been exem pted  from  the opera­
tion  of the  E m ployees’ P rov iden t 
F und  Act;

(b) if so, th e  nam e of th e  un its
exem pted  and  th e  period  of exem p­
tion ; and

(c) th e  reasons for 
tions?

such exem p-

THE M INISTER OF LABOUR AND 
R EH A BILITA TIO N  (SH RI RAGHU- 
NATHA REDDY); (a) to  (c). The 
Em ployees’ P rovident Funds and F a­
m ily  P ension F und  Act, 1952 apnliss 
to estab lishm ents w hich are  inc lud­
ed in Schedule I to the Act and th e  
classes of establishm ent.s as soor'fied  
u n d e r sertion  l(3 ) (b )  of the A ct from  
tim e to tim e. P articu ia  • ; of the th re e  
classes of estab lishm ents exem pted  
from  the  pu rv iew  of th e  A ct u n d er 
section 16(2) are given in the enclosed 
statem ent.

Sta tem ent

SI.
No.

Industrial Units Reasons for exemption Period

1 Esta'iIishTients owned or con­
trolled by Charitable Institu­
tions.

2 Handloom factories organised
as Industrial Co-operatives.

Factories engaged in Lac in­
cluding Shellac Industries.

Working exclusively for the 
benefits o f their own em­
ployees.

On financial grounds.

On financial grounds.

Granted exemption tor 
20 years from 13-8-1955 

’ to 12-8-1974.

Granted exemption for 20 
years from 1-1-1955 to 
31-12-1974.

Granted exemption for 10 
years from 31-12-1061 
to 31-12-1970. (Th'J 
question of grant of fur­
ther exemption is ui der 
consideration.)




